41 TEM NO 26 COURT NO. 4 SECTI ON 1|

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRLMP. NO. 11420/ 2011 in Petition(s) for Special Leave to Appeal
(Crl)... 2011
CRLMP. NQ(s). 11420/2011

(Fromthe j udgenment and order dated 06/05/2011 in CRVBA

11928/ 2011 of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

FARAZ KAZM Petitioner(s)
VERSUS

STATE OF U. P. & ANR Respondent ( s)

(Wth appln(s) for permission to file SLP and ex-parte stay)

Dat e: 30/05/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE G S. S| NGHVI
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD
( VACATI ON BENCH)
For Petitioner(s) M. Vivek Vishnoi, Adv.

M. Yash Pal Dhingra, A O R (Not Present)

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER
Permi ssion to file special |eave petition is
gr ant ed.
The special |eave petition is dism ssed.
(A. D. Sharnma) (Phool an Wati Arora)

Court Master Court Master



